
 LOK  SABHA  DEBATES

 LOK  SABHA

 Wednesday,  April  30,  1997/Vaisakha10,  1919  (Saka)

 The  Lok  Sabha  met  at  one  minute  past
 Eleven  of  the  Clock

 [  Ma.  Speaker  in  the  Chair}

 [Translation]

 SHRI  RAJESH  RANJAN  ALIAS  PAPPU  YADAV
 (Purnia):  Mr.  Speaker,  Sir,  the  fodder  scam  of  Bihar......

 [English]

 MR.  SPEAKER  :  |  will  allow  it  a  little  later.

 [Translation]

 SHRI  LALMUNI  CHAUBEY  (Buxar)  :  Mr..  Speaker,  Sir,
 the  Chief  Minister  of  Bihar  is  allegedly  involved  in  this  fod-
 der  scam...

 [English]

 MR.  SPEAKER  :  |  will  allow  after  the  papers  are  laid.

 [Translation]

 SHRI  RAJESH  RANJAN  ALIAS  PAPPU  YADAV  :  Mr.
 Speaker,  Sir,  the  whole  Bihar  is  disturbed.....

 [English]

 MR.  SPEAKER  -:  Papers  are  to  be  laid  on  the  Table.
 Shri  Rupchand  Pal.

 (Interruptions)

 MR.  SPEAKER  :  After  this,  after  the  Papers  are  laid.

 (Interruptions)

 MR.  SPEAKER  :  Let  the  Papers  be  laid  on  the  Table
 first.

 11.03hrs.

 ESTIMATES  COMMITTEE

 Action  Taken  Statements  on  Twentieth,  Thirty-ninth,
 Forty  Second,  Fiftieth  and  Fifty-sixth  Reports

 [English]

 SHRI  RUPCHAND  PAL  (Hooghly)  :  |  beg  to  lay  on  the
 Table  statements  (Hindi  and  English  versions)  showing
 action  taken  by  Government  on  the  recommendations  con-
 tained  in  Chapter-!  and  final  replies  in  respect  of  Chapter-V
 of  the  following  Reports  :

 (1)  Twentieth  Report  of  Estimates  Committee  (Tenth
 Lok  Sabha)  on  Ministry  of  Industry  (Department
 of  Industrial  Development)—Sickness  in  Heavy
 Engineering  !ndustry.

 (2)  Thirty-ninth  Report  of  Estimates  Committee

 (Tenth  Lok  Sabha)  on  Ministry  of  Railways
 (Railway  Board)—Railway  Lands  and  Land  use

 Policy.

 (3)  Forty-second  Report  of  Estimates  Committee
 (Tenth  Lok  Sabha)  on  Ministry  of  Information  and
 Broadcasting—Newsprint  Policy.

 (4)  Fiftieth  Report  of  Estimates  Committee  (Tenth
 Lok  Sabha)  on  Ministry  of  Finance  (Department
 of  Economic  Affairs)-Prevention  of  Frauds  in
 Nationalised  Banks.

 (5)  Fifty-Sixth  Report  of  Estimates  Committee  (Tenth
 Lok  Sabha)  on  Ministry  of  Civil  Aviation  and  Tour-
 ism—Development  of  Tourism  and  Civil  Aviation
 in  Remote  and  Hilly  Areas.

 11.03%  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 Thirteenth  and  Fourteenth  Reports  and  Minutes

 [Translation]

 DR.  MURL!  MANOHAR  JOSHI  (Allahabad)  :  Mr.
 Speaker,  Sir,  |  beg  to  present  the  following  Reports  (Hindi
 and  English  versions)  of  the  Public  Accounts  Committee  :

 (1)  Thirteenth  Report  on  Union  Government  Appro-
 priation  Accounts  (1994-95)—  Defence  Services
 and  Minutes  of  the  Sittings  of  the  Committee
 relating  thereto.

 (2)  Fourteenth  Report  on  Union  Excise  Duties—Pro-
 visional  Assessments  and  Minutes  of  the  sittings
 of  the  Committee  relating  thereto.

 COMMITTEE  ON  PUBLIC  UNDERTAKINGS

 Fifth,  Sixth,  Seventh,  Eighth,  Ninth  and  Tenth  Reports
 and  Minutes

 PROF.  RITA  VERMA  (Dhanbad)  :  Mr.  Speaker,  Sir,  |
 beg  to  present  the  following  Reports  and  Minutes  (Hindi
 and  English  versions)  of  the  Committee  on  Public  Under-
 takings  :

 ६1]  Fifth  Report  on  Action  Taken  by  Government  on
 the  recommendations  contained  in  their  Fifty-
 Third  Report  (Tenth  Lok  Sabha)  on  Steel  Authority
 of  India  Limited  Bhilai  Steel  Plant.

 (2)  Sixth  Report  on  Action  Taken  by  Government  on
 the  recommendations  contained  in  their  Fifty-First
 Report  (Tenth  Lok  Sabha)  on  National  Hydroelec-
 tric  Power  Corporation  Limited.

 (3)  Seventh  Report  on  Action  Taken  by  Government
 on  the  recommendations  contained  in  their  Forty-
 Ninth  Report  (Tenth  Lok  Sabha)  on  National  Small
 Industries  Corporation  Limited.

 (4)  Eighth  Report  on  Action  Taken  by  Government  on
 the  recommendations  contained  in  their  Thirty
 Ninth  Report  (Tenth  Lok  Sabha)  on  Bhara!
 Coking  Coal  Limited.
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 (5)  Ninth  Report  on  Action  Taken  by  Government  on
 the  recommendations  contained  in  their  Forty-
 Seventh  Report  (Tenth  Lok  Sabha)  on  Burn
 Standard  Company  Limited.

 (6)  Tenth  Report  on  ITI  Ltd.  and  the  Minutes  of  the
 sittings  of  the  Committee  relating  thereto.

 11.04  hrs.

 COMMITTEE  ON  THE  WELFARE  OF  SCHEDULED
 CASTES  AND  SCHEDULED  TRIBES

 Sixth,  Seventh,  Eighth  Reports,  Tour  Reports  of  Study
 Groups  and  Minutes

 {English}

 SHRI  K.  PRADHANI  (Nowrangpur)  :  |  beg  to  present  a

 copy  each  of  the  following  Reports  (Hindi  and  English  ver-

 sions)  of  the  Committee  on  the  Welfare  of  Scheduled  Castes
 and  Scheduled  Tribes  including  Minutes  (Hindi  and  English
 versions)  of  the  sittings  of  the  Committee  relating  thereto:

 (1)  Sixth  Report  on  Ministry  of  Welfare  (Tribal
 Development  Division)  Action  taken  by  Govern-
 ment  on  the  recommendations  contained  in  the
 59th  Report  of  the  Committee  on  the  Welfare  of
 Scheduled  Castes  and  Scheduled  Tribes  (Tenth
 Lok  Sabha)-  Rehabilitation  of  Displaced  Tribals
 by  Major  Projects  in  Madhya  Pradesh.

 (2)  Seventh  Report  on  Ministry  of  Food  Processing
 Industries  (Eleventh  Lok  Sabha)-  Reservation  for
 and  Employment  of  Scheduled  Castes  and
 Scheduled  Tribes  in  Modern  Food  Industries

 (India)  Limited.

 (3)  Eighth  Report  on  Ministry  of  Railways  (Railway
 Board)  (Eleventh  Lok  Sabha)  Reservation  for  and
 Employment  of  Scheduled  Castes  and  Sched-
 uled  Tribes  in  South  Central  Raitway.

 (4)  Four  Tour  Reports  of  Study  Group  |  and  ॥  of
 the  Committee  on  the  Welfare  of  Scheduled
 Castes  and  Scheduled  Tribes.

 11.04%  hrs.

 STANDING  COMMITTEE  ON  DEFENCE

 Fifth  Report

 [English]

 SHAI  B.K.  GADHVI  (Banaskantha)  :  |  beg  to  present
 the  Fifth  Report  (Hindi  and  English  versions)  of  the
 Standing  Committee  on  Defence  on  Demands  for  Grants
 1997-98  on  Ministry  of  Defence.

 APRIL  30,  1997  Reports  4

 11.04%  hrs.

 STANDING  COMMITTEE  ON  ENERGY

 Fourteenth,  Fifteenth,  Sixteenth  and  Seventeenth

 Reports

 [English]

 SHRI  JAG  MOHAN  (New  Delhi)  :  |  beg  to  present  the

 following  Reports  (Hindi  and  English  versions)  of  the  Stand-
 ing  Committee  on  Energy  :

 (1)  Fourteenth  Report  on  Dmands  for  Grants  (1997-
 98)  relating  to  the  Department  of  Atomic  Energy.

 (2)  Fifteenth  Report  on  Demands  for  Grants  (1997-
 98)  relating  to  the  Ministry  of  Non-conventional

 Energy  Sources.

 (3)  Sixteenth  Report  on  Demands  for  Grants  (1997-
 98)  relating  to  the  Ministry  of  Power.

 (4)  Seventeenth  Report  on  Demands  for  Grants

 (1997-98)  relating  to  the  Ministry  of  Coal.

 11.04  %  hrs.

 STANDING  COMMITTEE  ON  LABOUR  AND  WELFARE

 Fourth,  Fifth,  Sixth  and  Seventh  Reports  and  Minutes

 [Translation]

 SHRI  MADHUKAR  SIRPOTDAR  (Mumbai  North-West):
 Mr.  Speaker  Sir,  |  beg  to  present  a  copy  each  of  the  follow-

 ing  Reports  (Hindi  and  English  versions)  of  the  Standing
 Committee  on  Labour  and  Welfare  and  Minutes  of  the

 Sittings  of  the  Committee  relating  thereto  :

 (1)  Fourth  Report  on  Action  Taken  by  the  Govern-
 ment  on  the  Recommendations/Observations
 contained  in  the  First  Report  of  the  Standing
 Committee  on  Labour  and  Welfare  on  Demands
 for  Grants—Ministry  of  Labour-1996-97.

 (2)  Fifth  Report  on  Demands  for  Grants  relating  to

 Ministry  of  Labour  for  the  year  1997-98.
 ~~

 (3)  Sixth  Report  on  Action  Taken  by  the  Government
 on  the  Recommendations/Observations
 contained  in  the  Second  Report  of  the  Standing
 Committee  on  Labour  and  Welfare  on  Demands
 for  Grants—Ministry  of  Welfare-1996-97.

 )

 (4)  Seventh  Report  on  Demands  for  Grants

 relating  to  Ministry  of  Welfare  for  the  year  1996-
 97.


